| TEM NO. 10 COURT NO. 4 SECTION I | A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRL.M P. No. 16103 of 2013 In CRIM NAL APPEAL NO. 220 OF 2013

ASHOK GANAPATI PATIL & ORS. Appel I ant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(For bail and office report)

Date: 23/08/2013 This Application was called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR, JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
For Appell ant(s) Ms. Kumud Lata Das, Adv.
M. Y.K S. Chauhan, Adv.
For Respondent (s) M. Shankar Chillarge, Addl. Gov. Adv.

Ms. Asha CGopal an Nair, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Application for bail is disnmssed for the present.

[ Charanjeet Kaur ] | | [ Vinod Kulvi ]
| Court Master | | Asstt. Registrar |



